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Afforestation

4845 DR ARUN KUMAR SARMA: Will the Minister 
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether any special plantation programme_ is 
Drooosed to be implemented in the hilly areas through a 
centralised agency owing tothe massive def orestation and 
environmental degradation, if so, the details thereof,

(b) whether any regional remote sensing and satellite 
imaginary programme for the protection of the cover 
being undertaken;

(C) if so, the details thereof, if not, the reasons therefor;

(d) the names of the N.G.Os actively participating in 
environmental protection and allorestation programmes 
and financial assistance provided to them,

(e) whether any regional task force is being P '°P°sed
to be formed by the Centre for J
afforestation schemes in the remote plain and hilly areas
of the North East;

(f) if so, the details thereof; and

(g) if not, the reasons therefor?

THE MINISTER OF ENVIRONMENT AND FORESTS
(PROF SAIFUDDIN SOZ): (a) The plantation programmes
L R e n t e d  through the
The Ministry of Environment & Forests has
schemes under which afforestation activities are taken up.

1. Integrated Afforestation and Eco-Development

Projects Scheme.

2. Area Oriented Fuelwood and Fodder Projects 
Scheme.

3. Non-Timber Forest Produce Projects Scheme.

There are no schemes specifically for hilly area*, 
though projects are sanctioned for these areas under the 
above mentioned schemes

(b) and (c) The Forest Survey of India P ^ te h e d a  
■State of Forest Report’ every two years. This «  based o 
inter-alia, remote sensing and satellite imagery data. The 
,995 assessment shows the total fores,: « v . r  erf the 
country as 639.600 sq. km. a decrease of 507 sq. km. a 
compared to the 1993 assessment.

(d) A p p ro x im a te ly  150 N on-G ove rn m en ta l 
Organisations have been funded in the las,: 2> year. or 
taking up afforestation works with Rs. 1 50 crores 9 
disbursed to them annually

(e\ to (a) No, Sir. Afforestation schemes in the States 
of the North East are implemented by the respective State 
Governments.

Production of Oilseeds

4846. SHRI RAJABHAUTHAKRE: Will the Minister of 
AGRICULTURE be pleased to state:

(a) whether the country is facing acute edible oil 
deficiency due to shortfall in the production of oilseeds and 
increase their prices;

(b) if so, the details thereof;

(c) the steps being taken by the Government to fulfil 
this deficiency;

(d) the specific steps proposed to be taken to achieve 
self-sufficiency in the oilseeds production,

(e) whether the Government have allocated specific 
amount of funds for this purpose for 1997-98, and

(f) if so, the details thereof, State-wise?

MINISTER OF FOOD (SHRI CHATURANAN MISHRA) 
( I S ( b )  The production of Oilseeds in the country has
(a)anat ) r.. .. {rom ^ .8 3  million tonnes in
1985*861022 43 million tonnes in 1995-96 which is still not
w L g  £ c e  w?h «<• * "™ ,nd *
♦n ranid increase in population and high standard of living. 
The estimated production of edible oil during the year 
^ n ? 7  lakh M.T. as against the requirement of 
75.32 lakh M.T. having a shorfall of 8.32 lakh M.T.

(c) As a shortterm measure the import of edible oil has 
been placed on OGL with a reduced duty of 20%.

(d) In order to achieve self sufficieny in Oilseeds 
Production, Govt, of India has 'aunched a Cen rany 
Sponsored Oilseeds Production programm es(OPP.n22  
J l io r  oilseeds arowing States covering 337 selected 
districts. Under this programme financial ®®8,8t.®"c® '*

general demonstrations are organised on farmer s 
transfer the production technology.

(e) and (f) Budge, proposal, for 1997-98 are stillto be 

0 * £ Ue ^  #nC'08ed 88
statement.
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Statement

State-wise tentative allocation ° f 
States for implementation of O.P.P. ^ m g

S.No. State _

1. Andhra Pradesh

2. Arunachal Pradesh

3. Assam

4. Bihar

5. Gujarat

6. Haryana

7. Himachal Pradesh

8. Jammu & Kashmir

9. Karnataka

10. Kerala

11. Madhya Pradesh

12. Maharashtra

13. Manipur

14 Meghalaya

15. Orissa

16. Punjab

17. Rajasthan

18. Sikkim

19. Tamil Nadu

20. Tripura

21. Uttar Pradesh

22. West Bengal

35.00

75.00

625.00

50.00

1249.00

1050.00 

110.00

20.00

500.00

100.00 
1100.00

55.00

875.00

35.00

575.00

250.00

(0) whether an, complaints d  i-.egute.ion. havebeen 
received under this scheme; and

<d)« so. the steps being take" <° < *« *  ' h8m,

THE MIN,ST£?n r FBS ^  ANDPLANNING ANDPROGnAMM |W PL|M t ^

MINISTER ,S" I E °hFr̂ o g S k . ALAGH): (a)
AND TECHNOLOGY (SH „ homAqnamelv Integrated
Yes, Sir The seK-emp|oymenl schem^ prjme Mjnjster
Rural Development P rogram ^ (I ja reviewed by
O ^ - r n n r  Y o i a n a  ( P M H Y )  a t e  y  ___  m r a l  nCiOT

1.98 2.00 2.18

Selt Employment Schemes

4947. SHRI S^ AT° * HNGUMiN D AN? ^ G R A M M E  
rM P L E M E N ? A T IO N b .p l.« .d  to state:

whether the

(b) it so, the details thereof;

Beneficiaries Sanctioned 
Loans by banks 
under PMRY
> Upto February, 1997

(b) In te g ra te d  RuralI D e v e lo p ^ ^ j^ n T o m m it te e  
is re v ie w e d  in he Cê r®' ^ • committee (SLCC) a n d

(CLCC), State,LeV®'C° ! l  Governing Body of the District 
at the district level by /nonAs) This programme is
Rural Development Agency (D R D ^T I^V .^o rts  from the 
also reviewed throug g . intensive regimen
Stateson k e , indicators*| ^ 7 , h J Ce„ , , , .  state and
ot lield inspections by ot ,evl, „  meetings with
implementing agenci . of Rural Development and
State Secretaries DRDAs are also held
Conferences of Proiect Dir heme Monitoring and
t o r e v i e w t h e p w ^ u ^ t ^ j m ^  ^  ^

Vigilance Committees . . . h ,ectecj representatives of
district and block leve s i QCjated to  monitor the
the people hame The IRDP was also reviewed
implementation of is chairmanship of Shri
bDyH % X ^ " e eputnydGovernor, Reserve Bank of

India.
♦n Assess the overall impact of IRDP inFurthermore to assess Mjn,stry 0, Rural Areas

relation to its specific obiectw , iodic Concurrent
and Employment unde™ L e through independent 
Evaluations of this p 9_ Qns The main findings of
recognised ^ ^ J S S i t o n  Report on IRDP (September, 
the latestConcurren statement enclosed
1992 to February 1993) is given

^  under the chairmanship of

,ndus,,i“ ' *


